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1

FORT OASIS 
APARTMENT 
OWNERS 
ASSOCIATION 23.11.2023          4,66,18,962.00                                            -    Unsecured                       -    NO                   -                        -                        -                        -               4,66,18,962.00 

The creditor has submitted Form B and filed their claim as 
an operational creditor however, after preliminary 
verification of the claim documents it has been observed 
that the nature of debt is not operational in nature. The IRP 
informed the crediotr to file Form CA as they are belongs 
to a class of creditor. The IRP has also soght various details 
in respect to the claim for substantiating the amount of 
claim.

                4,66,18,962.00                                            -                         -                        -                        -                        -                      4,66,18,962.00 

List of unsecured financial creditors belonging to any class of creditors

Amount of 
claim not 
admitted

Amount of claim 
under verification

Remarks, if anyName of creditor

Details of claim received Details of claim admitted
Amount of 
contingent 

claim

Amount of 
any mutual 
dues, that 

may be set- 
off

Sl. No.

Name of the corporate debtor: FORT PROJECTS PRIVATE LIMITED;               Date of commencement of CIRP: 09.11.2023;                               List of creditors as on : 07.01.2024


